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Hon v, 3. K.ls Nagvi, J.i
Hon .M T, P. Sindl Y

afri K,9, 3axena for the applicant,
shri MK, oharma proxy ocounsel to ohri aA.K.Ggur,
counsel for the respondents.

The connected VesAsN0.453/94 was taken
up by us and has been dismissed on the ground of
maint gingbility and, theredore, the corntempt pro-
ceedings are also dpopped and the notices are
discharged acoordingly.
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